D

 SANDHYA. KUMART.

L

Year.MZD...T...ZQZI

., sonfdaughter/wife of (RF]HDL’R.HKE_SJ

iged..... gg years, belonging to @IHHRL[&TSU'“IVZ;QSSE m 91(/
L@D service and presently working as ... ZIBRH@J'“NFN@HNT
&’—\D E(DL give hereln below the details of the assets (immovable, movable, bank balance, etc.) of
[\6‘ myself, my speuse and dependants®:
P( ry\ A.  Detalls of movable assets
(Assets In joint name Indicating the extent of joint ownership wilt also have to be
\W g'rver_l}
\ St ‘ Description Self Spous#: “ | Dependant-1 | Dependant-2 | Depandant-3
&@’/ Mo, mlanceig;ﬁu Nams= = Aﬂfﬂ: Etc. N}m
i Cash e\ - :
A L000T [Huc it Yl | i | RS
‘/@/ (" Deposits in -
Banks, Financlal
Yo 7 Institutions And | | §0O pee N Q/ . L /\!ﬂ/—
?‘Q Non-Banking o
| Financial ; i
Companies 3
(illy | Bonds, 4 i ! TS S
\ Debentures and W rete - L !
W 5 Shares in g)/ TS Nﬁl ‘\\5 N'ﬂ/‘
\o" e companies _ :
\ (lv) | Other financial BPEITR TR ) T :
institutions, I—C' :
NSS, Postal: 9 000 \\\()(L ‘J@/ Hj'?' : N I -
Savings, LIC 1Z: EGRQ i
Policies, etc ’P&P\‘a 7 Bl g _
(v} | Mator Venicles : s
(details of '4 Q, %P\S%P\ '!\\SL ']\D L N ’Dﬂ,
| make, etc) 0 ‘Qﬁ
(vl) | Jewellery (glve - il €
details of ?:)%?‘V‘ et | N 32 N Q, r\\ﬂ/
weight and %Q’?SD o 6“/\ ; ;
value) KNer o \v
(vii) | Other assets,
such as values G L il g
of claims / ']Q,\ T\\ﬁl Nﬂ' N S_L N«ﬂ—
interests .
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee.

Sundbgn ko<




B.

Se.
Na.

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership wili

alsa have ta be indicatedl_

Descripticn

Self

Dependant-1
MName

" Spousc
Hame(S)

Dependant-2 4
Hame

Dependant-3 |
Efc. Hame

(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

PfL

MU AL

o)

24 |

-—

(i)

Non-Agricultural Land
- Lacatlon(s)

- Suryvey number(s)

- Extent (Total
measurement)
-Current market value

nil

NILE mfL

-

AL

(i

Bulldings (Commercial
and residential)
Location(s)

- Survey /fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NI

HIC | AL

MNIL

()

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s) i
- Extent (Total
measurement)

- Current market
value

il

pyl

deid

(v)

Others (such as
interest In property)

NN NI

MIL

A

(2)

institutions and government dues:-

1 give herein below the details of my lizbilities / overdues to public financial

[Mote : Piease glve separate details for each item)

[ Sc. | Description Hame & address of Bank / Amount ocutstanding as
No, Financlal Institutions(s) / OF wsseeririns ares svassan
e _Department {e)
{3) | (i) Loans from Banks 1 BANEHAN AN R\ 1600 [c70
(ii) Loans from financial : ‘
institutions NliL’ N :

(lil) Government Dues:
(a) dues to departments
dealing with government
accommodation

HiL |

Ml

(b) dues to departments
dealing with supply of
water

NI

NIL

() dues to departments,
dealing with supply of
electricity

NIl

ML

N e




(d) dues to departments /\[‘J‘ : ~] NI L_ W

dealing with telephones S
(e) dues to departments
N (]r}_

dealing with government
transport (Inciuding
| alrcraft and helicopters)

() Other dues, If any N ,ﬂ/ AL
b D1 Tax includ o i
® | Gorcharge taiso mavate | TKFPK ST988 NI

the assessment year upto
which Income Tax Return
filed. Glive also Permanent
Account Number (PAN)}]
(il) Wealth Tax [Also
Indicate the assessment

year upto which Wealth /\I ﬁj’ Nﬂ
Tax return filed.]

(ill} Sales Tax [Only in

case of proprie[taryy ?‘\‘,TL /‘JQ
business] S
(iv) Property Tax NI L £ i S

C. Personal Detajl

GPE/CPR/PRAN No. - [11DILCBERS0b |

e ! E Mgk S5

Date of Bérth i oIS (o7 111918 b6 | (oY)
Class/Group - C ' (A/B/C)

o * [CRIHAR _[ZGAIGLATIVE RIEMEBLG |

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5,5,- Bihar Secretariat Service etc.) :

Home District - S'Iw Q N J

I hereby declare that the above details are true to the best of my
knowledge and belief,

Sighature - ﬂm“ﬂ“ ...... kxwv'\.m ...............
Name of Employee: SH N?”UH ’<UN ﬁ m
Place:(P{'n_ NH Designation LIB RHRJ QW{N{DHNT

pater.... 1. QL WZ] DepartmentBIHﬁRLfcﬁﬁlmlvﬁﬁ%f/vﬁly LIBRHR‘
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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